817  Popers Laid

The House then adjormed fon
Imnch @ thirty minutes past owe of
the slock,

The House reassembled after lunch at
thirty-two  minutes past two of the
clock, (The Vice-Chairman Miss Saroj
Kheparde) in the Chair,

SPECIAL  MENTIONS—cantd,

THE VICE-CHAIRMAN (MISS SA-
ROJ KHAPARDE): We will continug
with Special Mentions. Shri 8. S.
Surjewala. g

Bvorbetrng price and high malntenance
cost of fractors

SHRI 8, S. SURJEWALA (Haryana):
Msadam Vice-Chairman, I wanted to
draw the aitention of this House towards
a very importany problem being faced
by the farmers with regard to tractors
in the country, particularly of Northern
Ind'a.  Tractors which at one time
had become a symbo] of the Green Re-
volution in the North Indian States of
Punjab, Haryana, Delhi, Uttar Pradesh
and Rajasthan is no longer considered
a friend of ihe farmers and Is increas
ingly becoming a white elephan¢ It is
ostimated  that there are more than
3,00,000 tractors in the State, of Pun-
jab and Hearyana. The fact that small
and lower middle class farmers are ab-
andoning the tractors for various rea-
odng is noy only g matter of anxiety
BDut it alsd reflegty the Holplessness  of
the poow  peasanfry, The oxorbitant
price of fractors being charged by the
wmanufacturers iy amounting to a loot
and (e high maintenance cost of these
mechipey i3 forcing farmes¢ fo adopd
$he ags-old system of using Bullecks
and oamels for ploughing their lands aud
mwany of transportation,

The nationalised banks which were
supposed to improve the living standards
of the farming community has  ex-
ploited the general illiteracy prevailing
imeng the small and middle farmers.
The banks lured farmers inte obtaining
W83 af high rate of inferest and in
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rsturn mortgaging thois smeall lang fHols
dings. Unaware of the compound inte-
rest rates and g large mumber of reco.
very suitg filed in the civil courts by
these banks, which led to the attach-
ment and sale of their land, the farmery
fe] cheated at the hands of the banks.

A sharp increase in  the oent of
agriculture inputs, high mainteniance
cost of tractors, bank disputes and spw
urious diesel and lubricants are camming
a heavy damage to the engines of -the
tractors, These things are  forcing the
farmers in the Northern States to abds
ondon their tracters,

Unless and until the State Covern-
ments and the Union Government come
to the rescue of the farmera and find
a solution to the various problems this
is going to cause a ®erious set-back to
the food production programme in our
country and will also reduce the  size
of the peasantry which helped the coun-
try in producing surplus foodgrains. They
will  also be forced to degradaticn.

Thank you.
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SUPPLEMENTARY DEMANDS ¥FOR
GRANTS (RAILWAYS) 1994-98

THE MINISTER OF RAILWAYS
SHRI C, K. JAFFER SHARIEF):
Madam, I beg to lay on the Table a
statement (in English and Hindi) show-
ing the Supplementary Demands for'
Grants (Railways) for the year 1994»95.

THE VICE-CHAIRMAN MISS
SAROJ KHAPARDE): Now, we shall
take up further discussion on the G-



